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Title: Discussion on the motion for consideration of the Rajiv Gandhi National Aviation University Bill, 2013 (Bill Passed).

THE MINISTER OF CIVIL AVIATION (SHRI AJIT SINGH): Madam Chairman, with your permission, I beg to move*:

"That the Bill to establish and incorporate a national aviation University to facilitate and promote aviation
studies and research to achieve excellence in areas of aviation management, policy, science and technology,
aviation environment, training in governing fields of safety and security regulations on aviation and other
related fields to produce quality human resources to cater to the needs of aviation sector and to provide for
matters connected therewith or incidental thereto be taken into consideration."
 

Madam, the Bill proposes setting up a National Aviation University as a Central University under an Act of Parliament
at Indira Gandhi Rashtriya Uran Akademi Campus at Fursatganj, District Raebareli, Uttar Pradesh.

In 2006, Kaw Committee had recommended setting up of a National Aviation University in India. The 12th Five Year Plan
Document also made a similar recommendation to augment qualified and trained manpower for aviation sector in India.

India is poised to be amongst the top three aviation markets in the world within next two decades. Its implied demand
requires skilled human resources to upgrade and operate infrastructure across segments such as airlines, airports, ground-
handling, cargo operations, maintenance, repair and overhaul etc. There is a virtual vacuum in the field of operational
research in civil aviation and absence of credible institutions imparting specialized technical and managerial training in air
transportation, safety, security and regulatory areas. There is lack of standardization of the quality of such education and
training. Affiliation and academic supervision by a Central University is, therefore, a necessary investment in human
resources and is critically required for civil aviation sector in India at this juncture.

It is proposed to set up National Aviation University on a piece of land available with Indira Gandhi Rashtriya Uran Akademi.
Prime reason for selection of location is availability of the land of 26.35 acres and infrastructure in IGRUA campus.

The object of the proposed legislation is to establish a Central University as a society set up as an autonomous body
under the administrative control of Ministry of Civil Aviation to promote aviation education, training, research and extension
work. It shall be the endeavour of the University to maintain an international character and the highest possible standards
of teaching and research. The Central Government will support the cost of setting up the proposed university with an
estimated Central Government funding of Rs.202 crore in Phase-1, 2014-2019, on the land available with IGRUA. The
capital expenditure would be Rs.145 crore, recurring expenditure is Rs.170 crore, revenue generated is Rs.113 crore,
project outlay total is Rs.202 crore. The academic session of the NAU is proposed to be started by September 2014.

Madam Chairman, I believe and most hon. Members believe that it is time to set up a world-class university in the aviation
sector. I would also like to request the hon. Members to pass this Bill without discussion so that many more members may
get an opportunity to participate in the business to be conducted in the next two hours today.

PROF. SAUGATA ROY (DUM DUM): Madam, I want to make a five-minute submission on this.

MADAM CHAIRMAN : Motion moved:

"That the Bill to establish and incorporate a national aviation University to facilitate and promote aviation
studies and research to achieve excellence in areas of aviation management, policy, science and technology,
aviation environment, training in governing fields of safety and security regulations on aviation and other
related fields to produce quality human resources to cater to the needs of aviation sector and to provide for
matters connected therewith or incidental thereto be taken into consideration."

 

Shri Ananth Kumar.

SHRI ANANTH KUMAR (BANGALORE SOUTH): Madam, I think this is a very important Bill and it merits a debate in the
House.

I am really surprised why our hon. Civil Aviation Minister has brought this Bill so hurriedly. We thought that before bringing



the Aviation University Bill, he would be bringing a Bill for setting up a civil aviation authority in the country. When there is
no civil aviation authority in India and suddenly he brings this Aviation University Bill, it is like putting the cart before the
horse.

We want to have a regulatory authority in place first. We have the Medical Council of India, we have the University
Grants Commission, we have the AICTE first before starting universities, engineering and medical colleges. And here the
hon. Minister of Civil Aviation is indulging in a vice versa activity and I am surprised at this.

Our hon. Parliamentary Affairs Minister Kamal Nathji is here. There are many other important Bills, more important
than this Bill, which are pending. Today being the last day of the session, I do not know what is the priority of Chaudhary
Ajit Singhji for bringing this Bill? We have the Indira Gandhi National University for Women Bill which is listed for today. We
have the Seeds Bill which is a very important piece of legislation for the protection of farmers from exploitation by seed
manufacturing and marketing companies, which is not getting any priority. We also have Child Labour (Prohibition and
Regulation) Amendment Bill pending since 2012. We have the Lokpal Bill pending. We have the Women's Reservation Bill
which our leader Shrimati Sushma Swarajji has incessantly fought for. But unfortunately, Ajit Singhji, before bringing a Bill
on civil aviation authority has brought this Bill of Aviation University.

I am also amazed and surprised that this Aviation University is slated to be established in Fursatganj of Raebareli.
Raebareli is an aviation desert. We cannot have an aviation university there. If at all there is a place in this country where
you should have an aviation university, it is the aerospace capital Bengaluru.

...(Interruptions) Why Bengaluru? ...(Interruptions) There are 2-3 important factors. Firstly, we need to have an airstrip;
we need to have an airport; we need to have a training command; we need to have air force command; we need to have
all those facilities. Bengaluru has four airstrips − we have HAL airport; we have Jakkur airport; we have Yelahanka airport
and we have a new international airport, which has been named after Nadaprabhu Kempegowda. If there is one city where
we have four airstrips of international standards, it is Bengaluru.

I want to draw the attention of the Civil Aviation Minister that Bengaluru being the aerospace capital of India, we
have ISRO there; the headquarters of Indian Space Research Organization is in Bengaluru. The only aircraft manufacturing
facility, Hindustan Aeronautical Limited, HAL is situated in Bengaluru. We have the National Aeronautical Laboratory, NAL,
which tests R&D in modern aircraft and helicopters is in Bengaluru. We have three Defence and Air Force Organizations in
Bengaluru − one is Deference Research and Development Organization, DRDO, Aeronautical Development Agency, ADA,
and Aeronautical Development Establishment. That means, the entire country's aeronautical prowess, aeronautical
capability is situated in one city, Bengaluru. When Bengaluru is the aerospace capital of India, Fursatgang and Rae Bereli
are aviation desert. You even do not have proper airstrip there. ...(Interruptions)

सभापित महोदया : आप अपनी बात बाद म� रख सकते ह�

â€¦(�यवधान)

MADAM CHAIRMAN: Please be seated.

...(Interruptions)

सभापित महोदय :जब आपका समय आएगा, तब आप अपनी बात रखना

â€¦(�यवधान)

MADAM CHAIRMAN: Take your seats.

...(Interruptions)

SHRI ANANTH KUMAR: Shri Ajit Singh Ji knows and understands that for development of backward area, you need not have
Aviation University there; you need to have schools, colleges, roads and others. Rae Bareli and Amethi do not have the
basic infrastructure. ...(Interruptions) Madam, to establish Aviation University, you require trained manpower. In Bengaluru,
we have IISc., IIIT, many engineering and IT colleges, and also the IT giants. You know that after year 2000, Y2K, the
entire aviation systems have been transferred to terrestrial, to CNSATM − Air Traffic Management, Communication,
Navigation and Surveillance, etc. ...(Interruptions)

सभापित महोदय : आप बाद म� बंगाल के िलए मांग लीिजएगा

â€¦(�यवधान)



SHRI ANANTH KUMAR : Therefore, I urge the hon. Minister. ...(Interruptions)

MADAM CHAIRMAN: You can demand for your place also.

SHRI ANANTH KUMAR : Madam, my request to the hon. Minister and the Government is that he may change the location of
the University; and from Rae Bareli and from Fursatgang, you can bring the Aviation University to the aerospace capital of
India, Bengaluru. That is my request.

One more strong objection that I am raising is that the Aviation University is being named after our late Prime
Minister Shri Rajiv Gandhi. I have nothing against Shri Rajiv Gandhi but at the same time I want to bring to the knowledge
of the entire august House that in the Central Government schemes, there are six schemes named after Shri Rajiv
Gandhi...(Interruptions) In State Government Schemes, there are 25 schemes named after him; 23 sports and tournaments
are named after Shri Rajiv Gandhi. Stadiums, airports, universities, awards, scholarships, national parks, sanctuaries,
museums, hospitals, medical institutions, roads...(Interruptions)

MADAM CHAIRMAN : This is not the way. Please sit down.

...(Interruptions)

सभापित महोदया : जब आपका नंबर आएगा, तब आप बोल सकते ह�

â€¦(�यवधान)

सभापित महोदया : आप बठै जाइए

â€¦(�यवधान)

सभापित महोदया : आप थोड़ी सहनशि$ रिखए

â€¦(�यवधान)

SHRI ANANTH KUMAR : I am not yielding.

Madam, I want to clarify that I have nothing against Shri Rajiv Gandhi but at the same time 444 institutions, universities,
roads, bridges, canals have been named after Shri Rajiv Gandhi....(Interruptions) I understand if Shri Kamal Nath ji, Shri
Veerappa Moily ji and Kumari Selja ji indulge in ...* and ...* but I do not understand why Shri Ajit Singh ji is indulging in ...*
because Choudhary Charan Singh ji always fought against Congress. He was one of the top leaders of the non-Congress
Movement in this country. Having that legacy, I do not understand this!

I want to humbly suggest to the hon. Minister that if at all we want to name, we can name it after Mahatma Gandhi, Swami
Vivekananda, Bhagat Singh, Chandra Shekhar Azad, Sardar Vallabhbhai Patel, Subhash Chandra Bose, Baba Saheb
Ambedkar, Rani Jhansi Laxmi Bai...(Interruptions)

सभापित महोदया : %लीज बठै जाइए  बार-बार ऐसे उठना अ(छा नह* है  %लीज बठै जाइए

â€¦(�यवधान)

सभापित महोदया : ऐसे टोकाटाक, करना अ(छी बात नह* है  %लीज बठै जाइए  This is not proper.

â€¦(�यवधान)

SHRI ANANTH KUMAR : Madam, at the same time, if at all our hon. Civil Aviation Minister wants to name the university
with an aviator politician he can name the university after Biju Patnaik. Biju Patnaik was such an aviator who even flew
aircraft with President Sukarno on board but unfortunately I do not understand this mentality of ...*

Today, I am urging the hon. Minister that we really need to have the university in Bengaluru because of the faculty, training
facilities, atmosphere and because of various other factors that are there. I genuinely feel this because you require people
from Singapore to come in; people from US to come in and you require people from boeing and airbus to come in. You have
to work on simulators. I do not know how all these faculty members can come to Raebareli ! They can easily come to
Bengaluru and impart education.

Not only that, in all these organizations, from HAL, NAL, ADA ADE, DRDO, Indian Institute of Science to IIIT, if you
want to take faculty for the university, it is a matter of great ease. But in any other destination, in any other location, it is



very difficult. At the same time, I also want to tell our hon. Civil Aviation Minister that we had a great engineer statesman,
Sir M. Visvesvaraya.

18.00 hrs.

Sir M. Visvesvaraya, whose centenary was in 1959 was attended by none other than Pt. Jawaharlal Nehru, as Prime
Minister of India. Sir M. Visvesvaraya was awarded Bharat Ratna. He was the pioneer of Indian aviation industry. He laid
the foundation for HAL. Therefore, the University should be dedicated to Sir M. Visvesvaraya's memory. That is my
requestâ€¦ (Interruptions). We had started an aerospace club and that aerospace club is also working in Sir M.
Visvesvaraya's name only.

When the hon. Minister is moving this Bill, I do not want to go into the details of Director-General of Civil Aviation;
what the Standing Committee has said; how the DGCA is working; how many vacancies are there; and what are the pitfalls
in that regarding safety, maintenance and airworthiness.

सभापित महोदया : अन-त कुमार जी, एक िमनट बिैठये  छः बज गए ह�  िकतना समय बढ़ाना चाह�गे?

श
ीमती सषुमा �वराज (िविदशा): जब तक यह ख2म हो  ...(�यवधान)

THE MINISTER OF URBAN DEVELOPMENT AND MINISTER OF PARLIAMENTARY AFFAIRS (SHRI KAMAL NATH):  Madam,
we have three more Bills.

सभापित महोदया : अभी तो 9 बजे तक बढ़ा देते ह�  तब तक ये सभी िबल कर ल�गे

जो माननीय सद4य अपने भाषण िलिखत म� देना चाह�, वे कृपया सभा पटल पर रख सकते ह�

â€¦(�यवधान)

सभापित महोदया : माननीय सद4य आपस म� बात नह* कर�

â€¦(�यवधान)

SHRI ANANTH KUMAR : Madam, I do not want to go into the details of Standing Committee regarding the functioning of
DGCA.

SHRI AJIT SINGH: We are not discussing these things.

SHRI ANANTH KUMAR : We are not discussing this but at the same time, in the Objects of this Bill, you have said that you
require a Civil Aviation Authority and to have a Civil Aviation Authority, you require a civil aviation Bill.  But without bringing
the Civil Aviation Bill, you have brought this Aviation University Bill.

The hon. Minister also knows that aviation industry is growing with 130 per cent growth rate. When 130 per cent growth
rate is there, I would request him to change the location from Fursatganj Raebareli to Bengaluru and name this Aviation
University in the name of Dr. Mokshagundam Visvesvaraya.

 

 

 

 

 

श
ी शलै�ेद
 कुमार (कौशा�बी): माननीय सभापित महोदया, म� बह8त शॉट: म� बोलूँगा  आपने मुझे राजीव गांधी रा>?ीय िवमानन िव@िवAालय िवधेयक 2013 पर
बोलने का अवसर िदया, इसके िलए म� आपका बह8त आभार प?कट करता हB ँ  हमारे संसदीय काय: मंत?ी जी यहाँ बठेै ह�  इ-हCने यह कहा था िक िजतने भी िवधेयक ले
रहे ह�, हम इस पर िडसकशन नह* कर� गे  बीजेपी क, तरफ से भी यही बात ह8ई थी  हम लोग तो आ@4त हो गए थे  जब िडसकशन शुG हो गया ह ैतो म� इस िवधेयक
का पुरज़ोर तरीके से समथ:न करते ह8ए यह बात कहना चाहB ँगा िक रेल कोच फैIट?ी, राजीव गांधी पटै?ोिलयम प?ौAोिगक, सं4थान और इंिदरा गांधी मिहला
िव@िवAालय तथा इसके पहले बह8त से सं4थान बने  म� इनका िवरोध नह* करता, लेिकन तमाम ऐसे Lेत? ह� जहाँ िव@िवAालय खलुने चािहए, जहाँ िवमानपMन
खलुने चािहए  मेरा सुझाव ह ैिक ऐसे तमाम िपछड़े इलाके ह�  इससे �यवसाय और पय:टन Lेत? को बढ़ावा िमलेगा, लोगC को रोज़गार िमलेगा  आप और भी Lेत?C का
चयन करके िव4तार क,िजए, न िक रायबरेली, अमेठी तक ही सीिमत रह�  कम से कम इसका Nयान रख�



इ-ह* शOदC के साथ म� अपनी बात समाP करता हB ँ

*m04

*श
ी सतपाल महाराज (गढ़वाल)◌ः वत:मान म� समय क, आवQयकता ह ैिक हम अपने ही देश म� अपने ब(चC को मौका द� िक
वह अपनी प?ितभा का िव4तार िवमानन सेIटर म� कर�  आज िव@ के अनेक देश अमेRरका जसेै देश भारतीय ब?ेन के बतेू पर ही
िवकास क, राह पर अग?सर है  यिद हमारे ब(चC को आधुिनक तकनीक, िवमानन िशLा अपने ही देश म� अंतरा:>?ीय 4तर क,
उपलOध हCगी तो िनिSत ही हमारा देश सफलता क, नई बुलि-दयC को छुएगा 

म� यहां यह भी कहना चाहता हB ं िक राजीव गांधी िवमानन िव@िवAालय िशLा के साथ-साथ रोजगारपरक होना चािहए िजससे
वहां से िशLा ग?हण करते ही उसका सेवायोजन हो जाए  आज यह देखा जा रहा ह ैिक देश के प?िशिLत पायलटC के िलए रोजगार
उपलOध नह* है  इतनी महंगी पढ़ाई करने के बाद जब रोजगार उपलOध नह* होता तो देश के प?िशिLत युवाओ ंका मनोबल िगरता
है  मेरे ही संसदीय Lेत? म� देश क, सबसे कम उम? क, पॉयलट कु0 िहमांगी ऑबराय ह,ै जो आज तक रोजगार क, तलाश म� भटक
रही ह ै  िसफ:  िहमांगी ही नह* अनेकC ऐसे युवा ह� जो पायलट का प?िशLण प?ाP कर रोजगार के िलए भटक रहे ह�  हाल ही म�
िकंगिफशर एयरलाइन बंद होने से अनेकC पायलट, केिबन क?ू  और अ-य तकनीक, सहायक आिद बेरोजगार हो गए ह�  ऐसे म� इन
प?िशिLत पायलटC व तकनीक, सद4यC के रोजगार के िलए भी सरकार को सोचना चािहए

हमारे Rरमोट Lेत?C म� सरकार को एयर टIैसी का पRरचालन करवाना चािहए िजससे हमारे युवा प?िशिLत ब(चC को रोजगार
उपलOध हो सके  सरकार को चािहए िक वो एिवएशन सIैटर म� भारत को हब के Gप म� िवकिसत करे  इसके िलए सरकार को
परूा प?यास करना चािहए  हवाई जहाज क, मरVमत, रख-रखाव उनके कल पुजW िनमा:ण यह सब देश म� ही होना सुिनिSत होना
चािहए  िजससे िव@ के दूसरे देशC के जहाज भी सही होने के िलए हमारे देश म� आए  ऑ4ट?ेिलया ने आज इस सेIटर म� काफ,
प?गित क, ह,ै वहां के डॉIटर भी मरीज को देखने के िलए अपना %लेन ले जाते ह�  इसी प?कार हमारे यहां भी इस संदभ: म� काफ,
गंुजाइश है  हमारे यहां प?ितभाएं भी ह� और यिद इ(छाशि$ हो तो इसे परूा भी िकया जा सकता है

यहां म� यह भी कहना चाहता हB ं िक यिद इस िवमानन िव@िवAालय क, 4थापना उMराखंड म� हो जाए तो यहां क, तीन हवाई
अXडे हRरYार, देहरादून और पंत नगर िमल जाएंगे िजससे ट?ेिनंग म� आसानी हो जाएंगी  कै%टन सतीश शमा: जी ने इस संबंध म�
पहले भी नोट िलखा था 

आज भारत सरकार ने अपने देश क, धरती से ड?ीमलाइनर जहाजC को उड़ा कर आज ऑ4ट?ेिलया जसेै देशC तक शीघ? पह8 ंचने क,
शि$ हािसल कर ली है  म� इसके िलए सरकार को ध-यवाद देता हB ं  साथ ही मेरा सुझाव ह ैिक भारत से पनामा तक सीधी हवाई
सेवा शुG होनी चािहए िजसे भारत, एिशया म� एिवएशन का हब बन जाएगा

[लाइट 4क\पचर के माNयम से पायलटस व टेिIनकल प?िशLुओ ंको ट?ेिनंग प?दान करवानी चािहए  इससे िबना पेट?ोल के ही उ-ह�
[लाइंग एIसपेियरंस प?दान होगा तथा वह जहाज उड़ाने क, कुशलता को प?ाP कर� गे

मेरा यहां यह भी सुझाव िक एयरपोट: का िनमा:ण िकया जाए  िजससे हमारी कनेIटिवटी बढ़ सके  अभी ऐसा देखने म� आता ह ैिक
एएआई के एयरपो]स: भारतीय वायु सेना के साथ साझा कर रहे ह�, िजससे हमारी सामRरक ताकत प?भािवत होती है  यिद एएआई
अपने बड़े एयरपोट:स का िनमा:ण करेगा तो िव@ म� िसिवल एिवएशन म� तो हमारी ताकत बढ़ेगी ही साथ ही सामRरक ताकत भी
बढ़ेगी  हाल ही म� आई उMराखंड आपदा म� बचाव काय: के िलए एक भी बड़ा जहाज पहाड़ पर नह* उतर पाया IयCिक पहाड़ के
गौचर, िच-यालीसौड़ व िपथौरागढ़ म� बने हवाई अXडे छोटे ह� वहां िसफ:  छोटे जहाज ही उतर सकते ह�  यिद हम दूर4थ पव:तीय
Lेत?C म� भी बड़े एयरपोट:स का िनमा:ण कर� गे तो िकसी भी आपदा के समय म� हम अिधक तीव?ता से राहत काय: कर सक� गे

मेरा यह यह भी सुझाव ह ै िक मेरठ म� भी एक उMरी Lेत? के एक बड़े अंतरा:>?ीय हवाई अXडे का िनमा:ण होना चािहए जहां से
अंतरा:>?ीय उड़ाने भरी जा सक�  मुझे आशा ह ैमंत?ी जी इस काय: को शीघ?ता से संपािदत कर� गे

देहरादून हवाई अXडे से अंतरा:>?ीय उड़ान� शुG होनी चािहए, जसेै नेपाल के िलए वहां से सीधी हवाई सेवा होनी चािहए

हमारा प?यास होना चािहए िक भारत म� व\ड: Iलास हवाई िशLा होनी चािहए िजससे एिवएशन सेIटर म� भारत का नाम परेू िव@
म� गूंजायमान हो सके  आज कॉरपोरे]स के अपने जहाज ह� जो भिव^य म� और बढ़�गे ऐसे म� हम� अिधक पॉयल]स क, आवQयकता
पड़ेगी 

अंत म� म� अपनी बात समाP करता हB ं मुझे आशा ह ै िक आप एिवएशन सेIटर म� एक नया क,ित:मान 4थािपत कर� गे  म� िबल का

समथ:न करता हB ं 

 

*  SHRI R. THAMARAISELVAN (DHARMAPURI) : At the outset I congratulate the Hon'ble Minister for bringing the Bill

titled the Rajiv Gandhi National Aviation University Bill, 2013. The government has brought the Bill at an appropriate time



when the country is witnessing indiscipline in our aviation sector. We have been reading in newspapers frequently of the

aircrafts skidding off the runway, recurrences of near collusion, indiscipline within the aircrafts during flying, etc. So, the

present Bill is in the right direction to bring in accountability in our aviation sector.

Why I said the Bill is in the right direction is because India would be the third largest aviation market by 2020 and it is

expected that the country's airports would be handling 336 million domestic and 85 million international passengers with

projected investment to the tune of US$ 120 billion by 2020.

The Civil Aviation Sector is facing acute manpower shortage, especially in the technical cadre. As per estimates of the sub-

group on Human Resource Development for the Civil Aviation Sector, India would need 5,400 pilots.

Similarly, the demand for Aircraft Maintenance Engineers and Air Traffic Controllers would rise with the increasing number

of flights and the new airports. Given a population of more than one billion plus, the requirement for the technical

manpower appears inconsequential, but the low supply churn out rate of quality technical grade personnel might

perpetuate an undermanned Indian aviation sector.

There are around 40 approved flying training institutes in the country out of which 17 are functional. The training of

commercial pilot is a time consuming process. At present, only 100 pilots graduate from these flying schools every year.  On

the short term demand basis there would be requirement of at least 150 pilots per year as replacements for retirements

and normal attrition.

Therefore, the country must be ready or equipped to face the above challenge and I hope the present Bill will meet the

above aspirations.

Clause 3 (3) of the Bill provides for establishing or maintain campuses and centers. What I wish to mention here that one

such regional centre may please be established at Chennai, to cater to the needs of the students of the southern region of

the country who are interested to study in aviation sector.  I would like to stress upon the Hon'ble Minister that all the

centers which the government intends to set up, should be under the direct control of the government and no affiliation

should be granted for establishing institutions under the said Bill.

When we are talking about our aviation sector, how can I ignore our national carrier, Air India.  I am happy that the Hon'ble

Minister is taking special attention to make Air India a profitable organization and I am sure that the Air India is showing

the signs in this regard. However, I would like to bring to the kind notice of the Hon'ble Minister that Air India is still not

operating in profitable routes both domestic and international. I have heard that if Air India operates some international

routes which are not presently used by Air India, Air India can earn handsome revenue. Therefore, I urge upon the Hon'ble

Minister to direct the Air India to undertake a study to find out the feasibility of operating aircrafts to routes which are not

operated as of now. With this I conclude and support this Bill.

श
ी गोरखनाथ पा$डये (भदोही): सभापित महोदया, राजीव गांधी रा>?ीय िवमानन िव@िवAालय िवधेयक, 2013 िबल माननीय मंत?ी जी ले कर आए ह�, इसके
समथ:न म� बोलने के िलए म� खड़ा ह8आ हB ं लेिकन म� दो-तीन बात� कहना चाहता हB ं  उMर प?देश से म� आता हB ं और यह बह8त बड़ा प?देश ह ैऔर पवूा_चल बह8त िपछड़ा
ह8आ Lेत? है  कभी बाढ़ से प?भािवत होता ह,ै कभी सखेू से  िशLा के िलए अलग से प?देश सरकार, क� द? सरकार �यव4था देती ह,ै पवूा_चल िवकास िनिध  म� चाहB ंगा
िक भदोही लोकसभा Lेत? म� जो ग?ामीण अंचल म� ह,ै वहां जमीन बह8त अिधक है  वहां इस िव@िवAालय क, 4थापना क, जाए, तो इससे ग?ामीण अंचल के लोगC को
भी िवमानन Lेत? म� आने म� सुिवधा और सहB िलयत िमलेगी  ग?ामीण अंचल के लोग िजस तकनीक, `ान से िपछड़े ह�, वह भी अपने को इससे जोड़ पाएंगे  यह बह8त
अ(छा िबल ह,ै म� इसके समथ:न म� खड़ा हB ं  म� माननीय मंत?ी जी से आग?ह कGंगा िक भदोही लोकसभा Lेत? म� बह8त जमीन है  वहां इसक, 4थापना कर�  तािक
ग?ामीण अंचलC को भी इस तकनीक, `ान का लाभ िमल सके



PROF. SAUGATA ROY (DUM DUM): I shall be very brief. I have nothing against the Bill to set up the Rajiv Gandhi National
Aviation University at Fursatganj, Raebareli. Our late Prime Minister, Rajiv Gandhi, was a commercial pilot who had
obtained a Boeing licence. When he was Prime Minister he had set up the Indira Gandhi Rashtriya Uran Akademi at
Fursatganj, Raebareli. There is a basic infrastructure there. The new University would be set up on that land at a cost of
Rs. 202 crore. There is a need to standardise aviation training in this country.

I represent a constituency, which has the Kolkata airport. There are many fly-by-night operators. Somebody teaches you
maintenance of the aircraft; and somebody teaches you how to be an airhostess. So, there is no standardisation in training
and education as far as civil aviation is concerned.

It has many aspects, like cargo handling, airport handling, flight safety, etc. I do not want to go into that. There is a
need for very specialised training. For instance, take the job of air traffic controllers. They perform a very technical work.
But there are no institutions to train people in that.

So, an idea of an aviation university is a modern and forward-looking idea, considering that India is soon going to be
the third largest market for airlines in the world. â€¦ (Interruptions) Please allow me another two minutes to put forth a
small problem.

There is this Airports Authority of India. It runs many airports. The Government has already given four airports to the
private sector. Two companies, the GMR and the GVK, made a loot in these airports. We know from the CAG airport what
looting has gone on by the GMR in the Delhi airport. In Kolkata, there is the Netaji Subhash Chandra Bose International
Airport. This was modernized by the Airports Authority of India at a cost of Rs. 2,300 crore. The new modernized airport
was inaugurated by the President of India. The Minister of Civil Aviation was also there. Our Chief Minister was also there.

It was inaugurated on 20th January this year.

The Chennai airport was also modernized by the Airports Authority of India at a cost of Rs. 2,150 crore. Now, the
Minister of Civil Aviation is thinking, under pressure from the Deputy-Chairman and other members of the Planning
Commission that these airports are to be privatized. These two airports were modernized at the cost of the exchequer. He
is also planning to privatize Guwahati, Lucknow, Jaipur and Ahmedabad airports. I am totally opposed to handing over
these airports, built at State cost, to private parties.

As far as maintenance is concerned, you can outsource them. But the management, ownership and operation in
these airports must be in the hands of the Government.

Madam, please permit me to speak for one more minute. Any asset built with the State money should not be given to the
GMR, GVK-type private entities. On behalf of the workers of the Airports Authority of India, I want to inform this House this
thing. I seek the support of all of you to oppose the plan for airport privatization. The workers of the Airports Authority will
ultimately have to go in for a straight confrontation, total strike from November if the hon. Minister does not give up the
anti-people policy and if he goes on to privatize State Airports.

With these words, I conclude.

SHRI SHARAD YADAV (MADHEPURA): Madam, I support Prof. Saugata Roy on this issue....(Interruptions)

 

ओडॉ. िकरीट प
मेजीभाई सोलकं+ (अहमदाबाद पि-म): म� इस िवधेयक का 4वागत करता हB ं IयCिक एिवएशन Lेत? बह8त तेजी से प?गित कर रहा ह ै  इस Lेत? म�
समग? िव@ म� भारत अगले पायदान पर ह ै  इसिलए एिवएशन Lेत? म� 4टेट ऑफ आट:, िव@िवAालय ऑफ एIसल�स क, समय ही जGरी ह ै

वत:मान म� िवमानन Lेत? म� कई सं4थाएं काय:रत ह,ै जो इसी Lेत? म� पाइले]स, एयर हॉ4टेस एवं अ-य लोगC क, ट?ेिनंग म� काय:रत ह ै

यह Lेत? िजस तेजी से बढ़ रहा ह,ै उसे लेकर इस Lेत? म� िव@िवAालय िवधेयक का म� 4वागत करता हB ं  इस िवAालय क, बजट से पाइले]स, एयर हॉ4टेस,
िसIयोRरटी 4टाफ, हे\थ 4टाफ, कागa 4टाफ एवं होि4पटिलटी Lेत? म� वै̀ ािनक तरीके से ट?ेिनंग हो सकेगी  इस ट?ेिनंग क, यिूनफामWटी होगी और एिवएशन Lेत? म�
प?गित होगी 

इस िवAालय को िसयासी तरीके से रायबरेली Lेत? म� 4थािपत करने का प?4ताव क, जगह म� उसे अहमदाबाद-गांधीनगर Lेत? म� 4थािपत करने का सुझाव देता हB ं 

 

 



 

 

 

 

 

 

 

 

 

 

 

 

 

 

* Speech was laid on the Table

श
ी सशुील कुमार िसंह (औरंगाबाद): सभापित महोदया, म� आपका आभार प?कट करता हB ं िक आप ने मुझे राजीव गांधी रा>?ीय िवमानन िव@िवAालय िवधेयक,
2013 पर बोलने का अवसर िदया है

सभापित महोदया, म� बताना चाहB ंगा िक यह िबल तो बड़ा अ(छा है  इसका प?ाGप बह8त सु-दर है  इसके जो उbेQय ह�, वे भी बह8त सु-दर ह�  बाक, बातC को हमारे
सहयोिगयC ने कहा ह,ै म� उनको दोहराना नह* चाहB ंगा  इतना जGर कहना चाहB ंगा िक पवू: प?धानमंत?ी 4वगcय राजीव गांधी जी एक अ(छे पायलट थे  उनके नाम पर
यह िव@िवAालय हो, इसम� हम लोगC को कोई आपिM नह* ह ैलेिकन िव@िवAालय क, 4थापना वसैी जगह पर होनी चािहए जहां इसके िलए आवQयक सुिवधाएं हC,
आवQयक इंफ?ा4ट?Iचर हो ...(�यवधान) फुरसतगंज बड़ी जगह हो सकती ह ैलेिकन इस िव@िवAालय म� िजस तरह के िशLण के काय:, िजस तरह का प?िशLण
िवमानन िव`ान, िवमानन मनेैजम�ट, सुरLा आिद क, जो िशLा दी जाएगी, जो प?िशLण िदया जाएगा, उसके िलए िजन आधारभतू सुिवधाओ ंऔर संरचना क,
आवQयकता ह,ै वे जहां ह�, वहां इस िव@िवAालय क, 4थापना होनी चािहए  म� यह कहना चाहB ंगा िक जब हम कोई नया काम करते ह� तो हम अ-तररा>?ीय मानक,
अ-तररा>?ीय 4तर क, सुिवधा क, बात जGर करते ह�

माननीय मंत?ी महोदय, म� आपको बताना चाहB ंगा िक म� िबहार म� िजस इलाके से चुन कर आता हB ं तो वहां मेरे सबसे नज़दीक का हवाई अXडा गया है  कहने के िलए
तो गया हवाई अXडा अ-तररा>?ीय हवाई अXडा ह ैलेिकन वहां सुिवधा के नाम पर Iया ह,ै इसका म� आपको दो उदाहरण देना चाहB ंगा  एक, उस अ-तररा>?ीय हवाई
अXडा पर नाइट ल�िडंग क, कोई सुिवधा नह* है  दूसरा, वहां के शौचालयC म� आप चले जाएं तो आपको एक नपैक,न तक नह* िमलेगा, एक िटQय ूपेपर तक नह*
िमलेगा और हम कहते ह� िक यह अ-तररा>?ीय हवाई अXडा है  हमारी नीयत और हमारी नीित दोनC म� एकGपता होनी चािहए  केवल स4ती लोकिप?यता के िलए,
िकसी Lेत? िवशेष को उपकृत करने के िलए, िकसी �यि$ िवशेष को खशु करने के िलए यह काम नह* होना चािहए  नीित क, बात होनी चािहए और नीयत पIका
होना चािहए  तब जाकर हम जो करना चाहते ह�, हमारा जो उbेQय ह,ै उसम� हम सफल हCगे

महोदया, म� इस िव@िवAालय के 4थापना के िबल का 4वागत करता हB ं और इसका समथ:न करता हB ं  लेिकन, इसके साथ-साथ म� यह भी कहता हB ं िक देश म� पहले
इसका सवW करा िलया जाए  देश म� जहां भी इसके िलए आवQयक इंफ?ा4ट?Iचर हो, वहां इसक, 4थापना होनी चािहए  इसके नाम पर मेरा कोई

िववाद नह* ह,ै कोई आपिM नह* है  राजीव गांधी जी एक अ(छे पायलट थे  उनके नाम पर यह हो, इसम� हम� भी खशुी होगी लेिकन ऐसी जगह पर िव@िवAालय क,
4थापना होनी चािहए जहां सारे इंफ?ा4ट?Iचर हC  िपछड़े Lेत? को िवकिसत करने के िलए तो सड़के ह�, िबजली ह,ै पानी ह,ै 4कू\स ह�, हॉि4पट\स ह�  इनको िवकिसत
कर के हम उस इलाके को िवकिसत कर सकते ह�

महोदया, आप ने मुझे बोलने का मौका िदया, इसके िलए ध-यवाद

 



MADAM CHAIRMAN : Shri T.R. Baalu, do you want to speak?

SHRI T.R. BAALU (SRIPERUMBUDUR): Yes, Madam, I want to speak.

Madam, at the very outset, I would like to say that I would like to support the Bill brought forward by my friend Shri Ajit
Singh, the Civil Aviation Minister pertaining to the establishment of a National Aviation University at Raebareli in the name
of one of the greater leaders, the late Shri Rajiv Gandhi.

While supporting the Bill, I would only say that a proposal of Greenfield airport in my constituency in Sriperumbudur for
which even though land is available, the Government of India is simply glossing over the issue for more than four or five
years. Madam, I demand from the hon. Minister to set up a University campus in Sriperumbudur where the Rajiv Gandhi
Memorial is there.

Secondly, as far as Chennai airport is concerned, there is a lot of hue and cry as if it is going to be privatised. In this regard,
I would request the Minister to react while replying.

Thirdly, the most important issue which is pending for more than four or five years is that many NGOs, the Government and
the local representatives of State Legislature and the Members of Parliament have tried to convince the Government of
India to see that Madurai airport is named after Muthuramalinga Devar, who was the then Member of the Constituent
Assembly, a great patriot. I want to know whether the Minister would name Madurai airport after Muthuramalinga Devar.
These are my submissions. I would request the hon. Minister to respond.

ओश
ी अजु/न राम मेघवाल (बीकानरे): म ैराजीव गांधी रा>?ीय िवमानन िव@िवAालय िवधेयक, 2013 के संबंध म� अपना व$�य ले करना चाहता हB ं ◌ः-

1. िवमानन िव@िवAालय म� पया:वरण (िवमानन पया:वरण) के Lेत? म� भी शोध करेगी  मेरा अनुरोध रहेगा िक एमआईजी-21 िवमान िकन पया:वरण कारणC
से Lितग?4त हो रहे ह�, इसका भी इस िव@िवAालय म� अNययन होना चािहए 

2. िवमानन सुरLा िविनयमC म� भी यह िव@िवAालय शोध करेगा एवं प?िशLण भी देगा, लेिकन एमआईजी िवमानC के दुघ:टनाग?4त होने म� कौन-कौन से
कारक िजVमेदार रहे ह� इसका भी अNययन होना चािहए 

3. आर एंड डी के Lेत? म� eयादा बजट रखने क, जGरत ह ै

4. िवमानन के Lेत? म� एIसील�सी स�टर भी 4थािपत हो यह भी इस िव@िवAालय का Lेत?ािधकार होना चािहए 
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SK. SAIDUL HAQUE (BARDHMAN-DURGAPUR): Thank you, Madam. My first submission to the hon. Minister is that the
University should be established in Kolkata and in the name of Netaji Subhas Chandra Bose.

My next submission is this. Whose interest this University is going to be established? A large number of private institutions
are there which provide aviation education and training, which are not up to the mark. This University is being established
to give recognition because the Statement for Objects and Reasons states that this would give affiliations to the private
institutions. Whose interest would be served by this?

The other submission is this. Why not this University be under the Ministry of HRD? Who will assess and accredit this
University? If this University is giving accreditation to other universities, who will do its accreditation? What would the
Ministry of Civil Aviation do accreditation? Giving accreditation would be regarded as substandard. Experience shows that in
Sriperumpudur, the Rajiv Gandhi National Institute of Youth and Sports was established. The UGC declared it as
substandard and blacklisted. Now, they are going to make it as a centre of excellence.

What is happening in civil aviation industry and sector? It is totally destroyed because now Air India is almost dead,
functioning under a massive debt burden and huge loss. Who is responsible for that? The Ministry of Civil Aviation is
responsible for that. We had to spend Rs.50,000 crore for buying 68 aircraft. My point is this. Air India, which is the market
leader in India with 42 per cent share, has totally been damaged and destroyed. Foreign players are coming into the civil
aviation sector. Now, the Minister is inviting FDI  in civil aviation industry. What is the ground reality? At present, in
handling, cabin crew, pilots, etc. outsourcing is there; there is a source of privatization.

My hon. submission is this. As has been dealt by other hon. Members, this Ministry is going to privatise Kolkata, Chennai
and other airports. Still we oppose that. What will happen is that in this University also, which was built with so much of
public money Rs.202 crore would be given to the private players. That will be the reason. So, I would request the hon.
Minister of Civil Aviation, do not go to run the University, run the flights on right time because flights are not flying on time.
If such university is to be built, let HRD Ministry do that. There are so many universities. These kinds of new courses can
be taught there. You need not go in for setting up this university. You please run your Ministry in a competent manner so
that this profitable PSUs can compete with others.

With these words, I oppose this Bill.

ओश
ीमती दश/ना जरदोश (सूरत): राजीव गांधी रा>?ीय िवमानन िव@िवAालय िवधेयक 2013 जो सरकार Yारा प?4तुत हो रहा ह ैमुझे लगता ह ैहड़बड़ी म� लाया जा
रहा ह ै  उXडयन िवभाग Yारा कई एसे संिवधान और संशोधन ह,ै िजसको लाना देश के िहत म� जGरी था 

लेिकन रायबरेली म� एक िवमानन िव@िवAालय के सपोट: म� जो अ-य सुिवधा होनी चािहए जसेै क, इंटरनेशनल कLा क, एयरपोट:, रा>?ीय एयरोनोटीकल कोस: क,
सुिवधा नह* ह ै  शहर म� अगर ऐसी यिूनविस:टी होती ह ैतो eयादा िवAाथc अ(छी तरह से उनसे िशLा ले सके  अगर अंतररा>?ीय कनेिIटिवटी भी ऐसे शहर म� होने
से eयादा तकनीक, एIसपट: के लाभ भी ले सकते ह�  आवQयक ईफ?ा4ट?कचर वाली जगह म� तािलम संबंधी सुिवधा उपलOध होनी चािहए  जयादा िवAाथcयC को
तािलम के साथ रोजगारी यु$ हो सके  िव@िवAालय क, 4थापना का हम 4वागत करते ह� लेिकन ऐसी जगह ये 4थापना होनी चािहए जहां eयादा तालीम क,
सुिवधा हो 

 

 

 

 

 



 

 

 

 

 

 

 

 

 

 

 

* Speech was laid on the Table

 

 

 

ओश
ी मह�ेद
िसंह पी. चौहाण (साबरकांठा): माननीय मंत?ी श?ी अजीत िसंह जी Yारा प?4तािवत राजीव गांधी रा>?ीय िवमानन िव@िवAालय िवधेयक, 2013 का
4वागत करता हB  इस िवधेयक से िवमानन Lेत? म� काफ, प?गित कर रहा ह ैतो िवमानन अNययन एवं अनुसंधान को मजबतू बनाने हेतु उसका संवध:न करने,
िवमान प?बंध नीित, िव`ान और प?ौAोिगक,, िवमानन पया:वरण, िवमानन के रLा और सुरLा िवनयमC के शासी Lेत?C म� प?िशLण और अ-य संबंिधत Lेत?C म�
उ2कृ>ता प?ाP करने के िलए ये िवधेयक Yारा काफ, मदद िमलेगी 

महोदय, रा>?ीय िवमानन िव@िवAालय के Yारा देश को अ(छे प?िशिLत कम:चारी िमल�गे  अ(छे िवमान चालक िमल�गे  िनजी सं4थानC म� ट?ेनरC को शोषण होने क,
संभावना होती ह ै

महोदय, िजस तरह हमारे िवमानपMनC का िनजीकरण हो रहा ह ैम� उसका िवरोध करता हB  इस िव@िवAालय का नामांकन राजीव गांधी के साथ कर रहे ह� उसका
4वागत करता हB ं IयCिक वो खदु एक अ(छे िवमान चालक थे, वह* से राजनीित म� आए थे 

महोदय देश म� जहां अ(छी सुिवधा हो, इफ?ा4ट?कचर उपलOध ्हो वहां पर िव@िवAालय क, 4थापना करनी चािहए 

 

 

*श
ीमती जयश
ीबेन पटले (मेहसाणा) : म� राजीव गांधी रा>?ीय िवमानन िव@िवAालय िवधेयक 2013 के बारे म� अपने िवचार रखना चाहती हB ं  िवमानन संबंधी
अNययन और अनुसंधान को सुगम बनाने के िलए और उसका संवध:न करने के िलए जो िबल लाया गया ह ैउसम� गुणवMा और मानव संसाधनC का उ-नयन करने
के िलए eयादा से eयादा इफ?ा4ट?कचर क, आवQयकता रहेगी और इस इफ?ा4ट?कचर के िवकास के िलए हम� eयादा से eयादा प?य2न करने हCगे  म� मांग करती हB ं िक
इस िव@िवAालय का नाम सरदार पटेल िव@िवAालय रखा जाना चािहए  नागर िवमानन के िलए कनेिIटिवटी होनी जGरी ह ै  इस िव@िवAालय के िलए हम� योgय
अhयासक?म का िनमा:ण करना होगा  हम� रोजगार को बढ़ावा िमले इस बात का भी iयाल रखना होगा  यहां हम ग?ाहक Lेत? को जोड़ने क, भी बात करते ह�  हम�
यह देखना चािहए िक जहां इस िव@िवAालय क, 4थापना होती ह ैवहां के लोग इस प?विृM के साथ जुड़� और वहां का युवा वग: भी इसम� भाग ले  एसा करने से इसका
लाभ बह8त सारे लोगC तक पह8 ंचेगा 

इस िव@िवAालय क, 4थापना के िलए योgय तकनीक, प?िशLण आवQयकता रहेगी  eयादा से eयादा लोग टेIनॉलॉजी के साथ जुड़�गे िजसके फल4वGप रा>? का
िवकास होगा  हम सब इस प?4ताव का समथ:न करते ह� 

 

 



 

 

 

 

 

 

 

SHRI S. SEMMALAI (SALEM): Madam Chairman, the setting up of a Central University exclusively in the Aviation sector is
very much needed to enhance the image of the Indian Aviation sector. But I would like to point out one aspect to our hon.
Minister of Civil Aviation.

I would like to emphasize that the proposed university should have included a provision for a real tie-up between the
university and the industry. This is very important so that the students coming out of this university would have a sound
practical knowledge of aircraft maintenance.

Madam, as per this Bill, this university would confer degree and diploma to students. But there is a provision in this Bill
which states that at any time, on evaluation, the given degree and diploma can be withdrawn. Can any university withdraw
the degree given to students? On what parameters can this be done? I would like to know whether any such provision
exists in any other university today. The hon. Minister should reply to this question.

I would like to say that there is nothing wrong in establishing a university in the name of illustrious leaders or in the
memory of departed leaders. But while doing so, we will have to ensure that such institutes should be Centres of
Excellence. I would like to draw the attention of the hon. Minister that the university started in Sriperumbudur in the name
of our late Prime Minister Rajiv Gandhi is one of the institutions which has been derecognized by Tandon Committee for
want of quality education and lack of infrastructure and last year we have passed a legislation to convert it into an institute
of national importance. The same fate should not happen to this university also. This is my concern. So, it must be ensured
that the proposed Rajiv Gandhi National Aviation University excels in all fields. As far as priviatisation is concerned, we
oppose privatization of the Indian Aviation sector.

 

 

श
ी नामा नागे5र राव (ख�माम): सभापित महोदया, मुझे आपने बोलने का अवसर िदया, इसके िलए ध-यवाद  मडैम, इस िबल को इंट?ोडय़सू करते ऑनरेबल
िमिन4टर ने दो इंपोटkट %वाइं]स को रेज िकया है  वन इंपोटkट %वाइंट इज, लकै ऑफ Iवािलटी ऑफ एजुकेशन  उ-हCने Iवािलटी ऑफ एजुकेशन के बारे म� कहा है
सेक� ड %वाइंट म� उ-हCने कहा ह,ै इसम� 26.35 हेIटेयस: ल�ड क, ऑलरेडी एवलेिबिलटी है  हम ऑनरेबल िमिन4टर का बह8त सVमान करते ह�  िकसान के बारे म� कोई
भी चीज आयी तो िपछले पांच साल म� हम लोग उनके साथ चले ह�

मडैम, हम आपके माNयम से ऑनरेबल िमिन4टर से RरIव4ैट करना चाहते ह�, एक तो यह िक Iवािलटी ऑफ एजुकेशन के मामले म� हदैराबाद, आधं? प?देश देश म�
नंबर वन पर है  एंटायर इंिडया म� आईआईटी, आईआईएम म� 20 से 25 परस�ट ऑफ दी 4टुड�]स आधं? प?देश से आते ह�  साउथ से करीब 40 परस�ट लोग आते ह�
इसिलए Iवािलटी ऑफ एजुकेशन के िलए साउथ बह8त सुटेबल ह,ै उसम� भी हदैराबाद काफ, सुटेबल है

सेक� ड %वाइंट म�, जो ल�ड के िलए कह रहे ह�, हदैराबाद म� ऑलरेडी एक गो\ड एयरपोट: ह,ै बेगमपेट एयरपोट:  िपछली तीन-चार दफा से कभी भी एिवएशन ट?ेड शो
होता ह ैतो वह हदैराबाद से होता है  वहां टोटल इंफ?ा4ट?Iचर रेडी है  अगर 4टेट गवन:म�ट ल�ड नह* दे रही ह ैतो हम लोग तेलगुदेशम पाटc क, तरफ से 50 एकड़ ल�ड
यिूनविस:टी के िलए दे द�गे  500 एकड़ म� जो इंफ?ा4ट?Iचर रेडी ह,ै उसम� हम यह RरIवे4ट करना चाहते ह� िक, ये हदैराबाद म� ये यिूनविस:टी को लगा द�, उसके साथ-
साथ और भी फैिसिलटीज द�  सौगत राय साहब ने िद\ली एयरपोट: के बारे जो एक मह2वपणू: मुbा उठाया था, उसके साथ हम परूी तरह से सहमत ह�  वह प?ोजेIट
शुlआत म� दो हजार नौ सौ करोड़ Gपये का था  परूा होते-होते इसका कॉ4ट दस हजार करोड़ lपये हो गया

म�ने खVमाम म� एक एयरपोट: के िलए RरIवे4ट िकया था  Once again, I am requesting

यह बकैवड: िडि4ट?Iट है  यहां आप एक एयरपोट: दे दीिजए  कोल इंिडया के िसंगरैनी कोयलRरज को इसक, काफ, जGरत है  आपने नॉथ: म� एक यिूनविस:टी दी तो साउथ म�,
हदैराबाद म�, म� एक और यिूनविस:टी क, मांग करता हB ं



ओश
ी अशोक अग/ल (िभंड): श?ी अजीत िसंह, मंत?ी, नागर िवमानन जो प?4ताव राजीव गांधी रा>?ीय िवमानन िव@िवAालय िवधेयक 2013 लाये ह� उसका 4वागत
करते ह,ै लेिकन इस बात पर आपिM ह ैिक यह एक छोटी जगह ह ै- फुस:तगंज रायबरेली, उMर प?देश 4थान रखा ह ै- वो 4थान ठीक नह* - वहां जो भी छात? प?वेश
ल�गे उनको आने जाने मे असुिवधा होगी, यहां कह* से भी डायरेIट [लाईट नह* ह ै  मेन ट?ेक, पर नह* ह ै  देश के कोने कोने से छात? प?वेश ल�गे उनको काफ,
परेशानी होगी यह 4थान, ब�गलोर, आगरा , लखनऊ, gवािलयर के पास िभnड, मुरेना जसेै 4थान पर होता तो बह8त खशुी होती चूंिक 4वगcय राजीव गांधी देश के
प?धानमंत?ी रहे ह�, पायलट भी थे  उनका िनवा:िचत राeय रहा ह ै  इसका नामकरण आप कर रहे ह� ठीक ह ै  वसेै दिलतC के मसीहा भारत र2न डॉ0 भीमराव
अVबेडकर, 4वामी िववेकान-द जी, अमर शहीद सुभाष च-द? बोस, राम प?साद िवि4मल, च-द?शेखर आजाद, रानी झांसी लoमीबाई जसेै िकसी महापुGष के नाम को
चुनते तो बह8त अ(छा रहता  आप एक तरफ रा>?ीय िवमानन िव@िवAालय खोल रहे ह� वह* आप छोटे-छोटे ट?ेिनंग सं4थानC को ब-द करवा रहे ह� जो िक परूी तरह
-यायोिचत नह* ह ै  म� चाहता हB ं िक इससे 4थान को रायबरेली के फुसत:गंज से बदलने का क> कर�  

 

 

 

 

 

 

 

 

 

 

 

 

 

* Speech was laid on the Table

 

श
ी सानछुमा खुंगुर बसैीमुिथयारी (कोकराझार): आपने मुझे इस िबल के ऊपर अपनी बात रखने का जो मौका िदया ह ैउसके िलए म� आपका आभार �य$ करता
हB ं  म� मंत?ी जी को इस िबल को लाने के िलए ध-यवाद देता हB ं  म� इस िबल का समथ:न करता हB ं, इसके साथ-साथ मेरे तीन मुbे ह�

म� वष: 1998 से इस सदन का सद4य हB ं  हम बोडो ल�ड एRरया के िलए लगातार एक डोमेि4टक एयरपोट: क, मांग कर रहे ह�  तीन-चार िसिवलए एिवएशन मंत?ी चले
गए  उ-हCने इस सदन म� वादा िकया लेिकन आज तक हम� एयरपोट: नह* िमला  ये लोग इतने कंजसू IयC होते ह�  Iया बोडो ल�ड अंचल म� एक एयरपोट: देने से
िह-दु4तान टूट जाएगा? Iया रामायण-महाभारत ख2म होगा? गीता-भागवत ख2म हो जाएगा  ...(�यवधान)

Wonderful! It is very unfortunate. So, Madam, I would like to appeal to the Government of India, particularly, the
present Union Minister of Civil Aviation, Shri Ajit Singh, to set up a domestic airport at Kokrajhar immediately.

सभापित महोदया : इस पर जGर िवचार िकया जाएगा

श
ी सानछुमा खुंगुर बसैीमुिथयारी : मेरा दूसरा मुbा िजसका िजक? सौगत राय साहब ने िकया ह ैिक गुवाहाटी एयरपोट: को भी प?ाइवेट कंपनी को देने जा रहे ह�
There is a very serous kind of campaign going on. I strongly oppose this kind of detrimental policy decision. Guwahati
Airport should never be allowed to be privatised.

MADAM CHAIRMAN : Thank you. Now, Mr. Minister.

...(Interruptions)

सभापित महोदया : कृपया एक-एक आदमी बोल�गे तो बात समझ म� आएगी



â€¦(�यवधान)

SHRI T.R. BAALU (SRIPERUMBUDUR): Madam, I would like to know whether the Government of India will come forward to
set up a university campus in Sriperumbudur in the name of Rajiv Gandhi...(Interruptions)

MADAM CHAIRMAN: The hon. Member, Mr. Bwismuthiary has not completed. You may continue please.

श
ी सानछुमा खुंगुर बसैीमुिथयारी : एनडीए क, सरकार के समय म� गुवाहाटी से ब�कॉक तक एयर इंिडया क, [लाइट शुG क, गई थी, लेिकन एक साल के बाद
उसको बंद कर िदया गया  उसे दुबारा चाल ूकरवाएं  I would request the hon. Minister to restore the Air India flight from Guwahati to
Bangkok immediately....(�यवधान)

सभापित महोदया : आपक, बात परूी हो गई, अब आप बठै जाइए

â€¦(�यवधान)

श
ी सानछुमा खुंगुर बसैीमुिथयारी : गुवाहाटी से ब�कॉक जाने के िलए एयर इंिडया के [लाइट को चाल ूकरने क, जGरत है  ...(�यवधान)

सभापित महोदय : ऐसा नह* होता है  अब आप बठै जाइए

â€¦(�यवधान)

MADAM CHAIRMAN: Please sit down. This is not the way. Nothing will go on record.

(Interruptions) â€¦*

श
ी अनतं कुमार (बंगलौर दि8ण): पािल:याम�ट?ी अफेयस: िमिन4टर को बताना चािहए ...(�यवधान)

DR. M. THAMBIDURAI (KARUR): Madam, I would like to ask one question to the hon. Minister.  Our hon. Chief Minister has
written a letter to the Prime Minister and to him also requesting that the new Domestic Terminal (T3) is named after our
beloved leader Dr. MGR, Puratchi Thalaivar. I would like to know whether he is going to consider it....(Interruptions)

श
ीमती सषुमा �वराज (िविदशा): संसदीय काय: मंत?ी जी ने अभी आपसे कहकर हाउस को छ: बजे क, बजाए नौ बजे तक करवाया  नौ बजे तक इस अंडर4ट�िडंग
पर ह8आ िक आज हाउस फाइनली एडजन: होगा  अगर नौ क, बजाय साढ़े नौ, दस बजे तक भी काम करना पड़े, लेिकन आज काम ख2म करक हे हम एडजन:
कर� गे  अभी-अभी खबर िमली ह ैिक िसIयुRरटी को सकु: लर आया ह ैिक कल हाउस बठेैगा  जगह-जगह से पता चल रहा ह ैिक कल हाउस बठेैगा  इसिलए संसदीय
काय: मंत?ी खड़े हC और हम� बताएं िक पRरि4थित Iया ह?ै उ-हCने बाकायदा हमारे साथ समझ बनाकर यह कहा था िक चाहे िकतनी भी लेट हो जाए, लेिकन आज
हाउस साइने-डाई एडजन: होगा  इसीिलए आपने छ: बजे हाउस क, स�स ली, नौ बजे तक बढ़वाया और यह भी सोचा िक अगर साढ़े नौ बजे तक भी काम ख2म होगा
तो हम आज साइने डाई एडजन: कर� गे  लेिकन यह कन[यजून कैसे पदैा ह8आ ह,ै पहले इसका Iलरैीिफकेशन कर� , उसके बाद हम जवाब सुन�गे ...(�यवधान)

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): We also support it....(Interruptions)

SHRI T.R. BAALU : Madam, we would like to associate....(Interruptions)

शहरी िवकास मंत
ी तथा संसदीय काय/ मंत
ी (श
ी कमल नाथ): मडैम, यह बात सही ह ैिक इस पर िदनभर सब के साथ चचा: ह8ई थी और यह तय ह8आ था  सुषमा
जी ने यह बात नह* बताई िक जो िबल ह�, आइटम नVबर 19 तक...(�यवधान)

श
ीमती सषुमा �वराज (िविदशा): आपने चार िबलC के िलए कहा था और अभी दूसरा िबल चल रहा है  ...(�यवधान)

श
ी कमल नाथ : अगर आइटम नVबर 19 तक आज समाP हो जाएंगे तो हम� हाउस को साइने डाई करने म� कोई एतराज नह* है  ...(�यवधान) यह बात तय ह8ई थी
और म� वही दोहरा रहा हB ं

श
ीमती सषुमा �वराज : आपने चार िबल कहे और अब 18वां भी कह रहे ह�  हम 18वां भी कर ल�गे  लेिकन आपने चार िबलC के िलए कहा था और अभी दूसरा िबल
चल रहा है ...(�यवधान) बाक, दोनC िबल भी हो जाएंगे ...(�यवधान)

श
ी शलै�ेद
 कुमार (कौशा�बी): अभी आधे घंटे क, चचा: भी है ...(�यवधान)

श
ीमती सषुमा �वराज : मनुैअल 4कैव�िजंग ह ैऔर उसके बाद आरपी है ...(�यवधान)

श
ी कमल नाथ : म� िकसी बात से मुकरा नह* हB ं ...(�यवधान) म� बह8त 4प> बात कह दूं ...(�यवधान)

श
ीमती सषुमा �वराज : कल हाउस नह* बठेैगा, कल हम लोग नह* ह� ...(�यवधान)



श
ी अनतं कुमार : मडैम, हाउस क, स�स लेनी पड़ेगी, अकेले पािल:याम�ट?ी अफेयस: िमिन4टर और सरकार तय नह* कर सकते ...(�यवधान)

SHRI T.R. BAALU : It has to be today itself. There was an understanding....(Interruptions)

सभापित महोदय : इसे आज ही परूा करना है

â€¦(�यवधान)

श
ीमती सषुमा �वराज : आप इसे आज ही ख2म क,िजए

â€¦(�यवधान)

सभापित महोदय : मुझे लगता ह ैिक मंत?ी जी ने यह कहा ह ैिक इसके बाद दो िबल और पास करने ह�

श
ी कमल नाथ : तीन िबल ह�-- 4कैव�जस: और दो रीप?जै�टेशन ऑफ पीप\स एIट के ह�  ...(�यवधान)

ओश
ी जगदि�बका पाल (डुम9रयागंज): इस िबल के माNयम से िसिवल एिवएशन के Lेत? म� राजीव गांधी नेशनल एिवएशन यिूनविस:टी क, 4थापना िवकास म�
मील का प2थर सािबत होगा  कुछ वषp के पहले पायलट के प?िशLण के िलए िवदेश जाना पड़ता था  इधर कुछ वषp से दुिनया के प?ित4पधा: म� भारत के िसिवल
एिवएशन के Lेत? म� अभतूपवू: प?गित क, ह ै  पहले केवल नेशनल कैRरयर के Gप म� एयर इंिडया एवं इंिडयन एयरलाइ-स ही थी  लेिकन अब भारत म� िनजी Lेत? म�
अ-य एयरलाइ-स आने से दुिनया का काफ, बड़ी संiया म� पय:टकC को आकिषत: कर रहा ह ै  पहले अपने देश म� केवल अिभजा2य लोग ही हवाई सफर करते थे
लेिकन अब आम आदमी भी हवाई यात?ा करने लगे ह�  यहां तक िक िवAाथc भी बड़ी संiया म� आजकल हवाईयात?ा कर रहे ह�  इस िव@िवAालय क, 4थापना से
हवाई Lेत? म� पढ़ाई, प?िशLण, शोध एवं अ-य कायp का के-द? िबंदु बनेगा  आज बढ़ती ह8यी हवाई प?िशLण मे सुरLा एवं छात?विृM तथा एडवां4ड टेकनोलोजी क,
�यव4था होगी  िसिवल एिवएशन के Lेत? म� गुणवMापरक िवमानन अNययनC और अनुसंधान को बेहतर बनाने और उसका संवध:न करने, िवमानन नीित, िव`ान
और प?ौAोिगक,, िवमानन पया:वरण, िवमानन के रLा और सुरLा िवनयमC के शासी Lेत? के प?िशLण और अ-य संबंिधत Lेत?C म� अ2कृ>ता प?ाP करने के िलए इस
िव@िवAालय क, 4थापना हो रही ह ै  इस िव@िवAालय क, फुरसतगंज रायबरेली म� 4थािपत करना उिचत कदम होगा Iयोिक फुरसतगंज म� िपछले बीस वषp से उपर
राजीव गांधी उXडययन प?िशLण के-द? चल रहा ह ै  वहां बड़ी संiया म� काफ, वषp से पायलट िनकल रहे ह� जो केवल देश म� नह* बि\क अंतरा:>?ीय 4तर पर भी उस
प?िशLण के-द? से िनकल करने पायलट िवदेशC म� हवाई जहाज चला रहे ह�, इसिलए उस प?िशLण के-द? को अब एक िव@िवAालय के Gप म� 4थािपत करने से
अंतरा:>?ीय Lेत? म� पायलट को तयैार करने क, िदशा म� एक अग?णी के-द? बनेगा  और उस िव@िवAालय से उ(च कोिट के पायलट प?िशLण प?ाP करने तयैार हCगे 
इस रा>?ीय िवमानन िव@िवAालय क, 4थापना फुरसतगंज म� 4थािपत होने से अंतरा:>?ीय 4तर का मानक होगा 

इसी के साथ म� माननीय मंत?ी जी के Yारा राजीव गांधी नेशनल एिवएशन यिूनविस:टी 2013 का भरपरू समथ:न करता हB ँ 

 

 

 

* Speech was laid on the Table

ओडॉ. िवनय कुमार पा$डये (श
ाव�ती): राजीव गांधी उXडयन िव@िवAालय क, फुस:तगंज म� 4थापना का समथ:न करते ह8ए कहना चाहB ंगा िक अभी जो भी
माननीय अनंत कुमार जी ने कहा वह भाजपा क, दोहरी मानिसकता का पRरचायक ह ै  म� मानता हB ं िक बंगलुG िवकास म� िह-दु4तान ही नह* िव@ म� अपना
4थान रखता हB ं परंतु पवूc उMर प?देश, िबहार और झारखडं जसेै िपछड़े इलाके के िवकास क, महMी आवQयकता ह ैिजसे भाजपा नह* करने देना चाहती  म� माननीय
मंत?ी जी का यपूीए चेयरपस:न माननीय सोिनया जी का आभारी हB ं िक उ-हCने उMर प?देश के िपछड़ेपन को देखते ह8ए वहां के नौजवानC को उXडयन म� भी रोजगार
का अवसर प?दान िकया ह ै

बुq सिक: ट से जुड़े अंतरा:>?ीय पय:टन को इससे बढ़ावा िमलेगा  मेरे Lेत? श?ाव4ती के एयरपोट: को उ(चीकरण कर इस िव@िवAालय से जोड़कर उस Lेत? के
नौजवानC एवं पय:टन को भी और प\लिवत होने का अवसर प?दान िकया जाए 

 

 

 

 

 

 



 

 

 

 

 

 

 

 

 

 

* Speech was laid on the Table

 

 

THE MINISTER OF CIVIL AVIATION (SHRI AJIT SINGH): Madam Chairperson, I would like to thank all the Members who
participated in this debate. I know civil aviation is a sector where there are so many issues that people want to discuss.
Although this was regarding setting up of an University but some other issues have been raised. I know, many Members
want to raise many other issues. But I would like to thank the Members because, more or less, they have stuck to this
University thing.

Firstly, I would like to say that Mr. Ananth Kumar, my old friend and previous Civil Aviation Minister, mentioned that this Bill
has been brought in a hurry. I would like to mention that in 2006, Kaw Committee had recommended that a Civil Aviation

University be formed; 12th Planning Commission also mentioned it. We did not set it up just like that; we hired a world
renowned consultant KPMG. This is a world-class consulting company and they have examined and found that all the
necessary infrastructure is available at Fursatganj. They also have IGRUA there which runs an excellent pilots' training
institute and there is an airport also there.

So, first, it was not brought in a hurry, a management consultant was hired and Fursatganj has all the infrastructure. I can
understand demand for other places that this university should be set up. I would like to say that this is probably first
amongst many such universities, which may be set up.

Second thing is this. Mr. Ananth Kumar was very worried as to why we have brought this Bill and ignored the Civil Aviation
Authority Bill. First, I would like to say that these two Bills have nothing common that this has to be first and that has to be
second. The Civil Aviation Authority Bill replaces DGCA, gives it more financial operational autonomy. That is all. That
function is already carried out by DGCA. So setting up a university does not cause any problem that the Bill has not been
brought or why this Bill is being brought now. There is no connection. That Bill was introduced and we had requested you
also that the Standing Committee has already recommended this Bill and there is no need to send it again to the Standing
Committee. But as you insisted that it may be sent to the Standing Committee, so it has been sent to the Standing
Committee.

There is another thing that Fursatganj is a backward area and Bengaluru is a developed area. I agree that Bengaluru is a
very developed area. I went to a school, IIT Kharagpur when IIT was set up in Kharagpur in a building which was a former
prison and you know what has happened to this whole town and IIT today. So please do not say that Fursatganj is a
backward area, therefore, do not set up any university of excellence there.

Now, I will come straight to the concerns, many Members have - my friend Professor Saugata Roy and my very old friend
Shri Sharad Yadav − that we are privatising these airports built by Airports Authority of India. I would like to say
categorically that all these airports will continue to be owned by Airports Authority of India. We are not giving them away.
We are not privatising the airports. It is the management operations and future developments − maybe five years later
they want to built a terminal or extend something −that are being done through PPP mode but we are not giving away the



airports which were built by Airports Authority of India.â€¦ (Interruptions)

PROF. SAUGATA ROY (DUM DUM): What will happen to the AAI workers?  Will they lose their job? That is very
important....(Interruptions)

MADAM CHAIRMAN : No question-answers please.

...(Interruptions)

SHRI AJIT SINGH: Now, Shri Baalu had raised some questions about Greenfield Airport. We have not yet received the land
there. They are in the process. There are notified areas but the Government does not have it yet. They have just issued the
notification. The Government has every intention of making another airport there. In fact, you might have mentioned that
PPP, that this airport is being built, and we may take that into consideration while bidding for the Chennai Airport.

The second thing is about naming. For naming an airport, there is a well-established procedure. We need a unanimous
recommendation from the State, from the legislature and then the Cabinet takes it up. So for Madurai, you send a thing
...(Interruptions)

SHRI T.R. BAALU : Madam, I want to have a campus, a campus after the name of Shri Rajiv Gandhi. ...(Interruptions)

MADAM CHAIRMAN: No, this is not a question-answer session. I am sorry. Nothing will go on record. Only hon. Minister's
speech will go on record.

(Interruptions) â€¦ *

SHRI T.R. BAALU : I want a campus at Sriperumbudur Constituency to be named in the memory of Shri Rajiv Gandhi.
...(Interruptions)

MADAM CHAIRMAN: It is not a Question Hour. No, sorry.

...(Interruptions)

SHRI AJIT SINGH: Madam Chairperson, my friend Baalu knows that we just do not deny anything that he requests.
...(Interruptions)

SHRI T.R. BAALU : I could not get the hon. Minister. ...(Interruptions)

SHRI AJIT SINGH: I said, my friend Baalu knows that we cannot deny anything that he requests. ...(Interruptions)

MADAM CHAIRMAN: Mr. Minister, you please address the Chair.

...(Interruptions)

SHRI AJIT SINGH: So, we will certainly look into setting up the campus....(Interruptions)

SHRI T.R. BAALU : That means you are1 assuring the campus at Sriperumbudur....(Interruptions)

SHRI AJIT SINGH: We will certainly look into it....(Interruptions)

SHRI T.R. BAALU : Hon. Minister has given us an assurance....(Interruptions)

MADAM CHAIRMAN: This is not fair, Mr. Baalu. Please be seated.

...(Interruptions)

SHRI T.R. BAALU : Hon. Minister, you assured us to set up a campus. ...(Interruptions)

SHRI AJIT SINGH: I said, Mr. Baalu, I will take your request very seriously and we will certainly look into it.
...(Interruptions)

SHRI T.R. BAALU : Mr. Minister, there is a slip for you. ...(Interruptions)

MADAM CHAIRMAN : This is not the way.

...(Interruptions)



DR. M. THAMBIDURAI (KARUR): What about the Tamil Nadu Assembly's Resolution for naming the new Terminal after
MGR? ...(Interruptions)

SHRI AJIT SINGH: Madam, I know that there are many requests for airports, and many of those places deserve an airport, I
will say that. ...(Interruptions) The Airports Authority is going to build 50 smaller airports in the next few years. I hope that
many of those requests can be fulfilled during that time. ...(Interruptions) My friend from Uttar Pradesh, Shri Shailendra
Kumar ...(Interruptions)

DR. M. THAMBIDURAI : Sir, you have not answered my question.  Here, the procedure has been followed. ...(Interruptions)
What about naming the new terminal after MGR? ...(Interruptions)

SHRI AJIT SINGH: There is a procedure. ...(Interruptions) Madam Chairman, I explained to the hon. Member before hand.
Personally also I have explained to him. I will again explain to him personally.  What I can say here is that there is a
question of changing name of the existing terminal and all that, and so you have to look into many such things.
...(Interruptions)

MADAM CHAIRMAN: Dr. Thambidurai ji, please sit down.

Yes, Mr. Minister.

SHRI AJIT SINGH: One of my friends wanted an airport in Bhadohi. ...(Interruptions)

श
ी मुलायम िसंह यादव (मनैपरुी): स�फई म� हवाई अXडा का Iया कर� गे?

श
ी अिजत िसंह: उMर प?देश म� हवाई अXडC क, बह8त कमी है  वहां एयरपोट: अथॉRरटी ऑफ इंिडया के केवल दो एयरपोट: ह�  ...(�यवधान) श?ी मुलायम िसंह जी से भी
बात हो चुक, है  प?देश सरकार से भी बात ह8ई है ...(�यवधान) हम वहां पर 10 नये एयरपो]स: या जो िडफ� स के एयरपो]स: ह�, उनम� टिम:नल बनाने के िलए
मुiयमंत?ी जी को िलख चुके ह�  ...(�यवधान) राeय सरकार के जो चार एयरपो]स: ह�, उसे आप एयरपो]स: अथॉRरटी को देने को तयैार ह�, हम सहष: उसे 4वीकार
कर� गे और उनको डेवलप भी कर� गे ...(�यवधान)

Madam Chairman, I would request the House to pass this Bill. ...(Interruptions)

MADAM CHAIRMAN : The question is:

"That the Bill to establish and incorporate a national aviation University to facilitate and promote aviation
studies and research to achieve excellence in areas of aviation management, policy, science and technology,
aviation environment, training in governing fields of safety and security regulations on aviation and other
related fields to produce quality human resources to cater to the needs of aviation sector and to provide for
matters connected therewith or incidental thereto be taken into consideration. "

 

The motion was adopted.

 

...(Interruptions)

18.43 hrs

At this stage, Shri P. Kumar and some other hon. Members came

and stood on the floor near the Table.

MADAM CHAIRMAN: Please go back to your seats.

...(Interruptions)

 

SHRI AJIT SINGH: Madam, I would request Dr. Thambidurai and my other colleagues. I will discuss with you how we name
the terminal and what can be done. ...(Interruptions)

DR. M. THAMBIDURAI : Already the Chief Minister has written a letter in this regard. ...(Interruptions)



SHRI AJIT SINGH: Please come and we will discuss how we name a Terminal. ...( Interruptions) It cannot be done in the
House. The proposal has to go to the Cabinet and the Cabinet considers it. ...(Interruptions)

MADAM CHAIRMAN: You please go back to your seats.

...(Interruptions)

SHRI AJIT SINGH: Dr. Thambidurai is a very reasonable person.  I know that from my experience. He is a very reasonable
person. I will discuss with him and I will consider ...(Interruptions)

DR. M. THAMBIDURAI : I do not want to have any discussion...(Interruptions) It is a known fact that our Chief Minister has
followed the procedure and written a letter. ...(Interruptions)

SHRI AJIT SINGH: I will consider it very sympathetically. ...(Interruptions)

 

18.44 hrs

At this stage, Shri P. Kumar and some other hon. Members

went back to their seats.

 

 

MADAM CHAIRMAN: The House will now take up clause-by-clause consideration of the Bill.

The question is:

"That Clauses 2 to 48 stand part of the Bill."

The motion was adopted.

 

Clauses 2 to 48 were added to the Bill.

Clause 1, the Enacting Formula and the Long Title were added to the Bill.

 

MADAM CHAIRMAN: Now, the Minister may move that the Bill be passed.

 

SHRI AJIT SINGH: Sir, I beg to move:

"That the Bill be passed."

MADAM CHAIRMAN: The question is:

"That the Bill be passed"

The motion was adopted


